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Dt, of Order :22-3-94,

: ...Applicéht
Vs, t ’
N |
A 1. The General Manager,
x SC Rlys, Sec'bad,
r !
’ 2, The Financial Advisar & Chiaq Acco wnts
Officer, Rdil N layam, SC Rlys, Sec'bad, |
3. The Workshop Accounts Officer, j
Lallaguda, SC Rlys, Sec'bad.
; ...Respondénts
| | |
Counsel fpr the Applicant : Shri V.Jagapathi
; |
Counsel far the Respondents : Jhri U.Bhiman%a, SC for Rlys
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( As per Hom, Mr. A.B, Gorthi, Member {Administration) )

‘ e
"Heard learned counsel for both the parties,
2,. The applicant’s pr;yér_iS'thét:as he was ré—emélayad as
Accnuntslclerk Grade I, he should be given apnual increments
for egcﬁkof é;litary service while fixing his pay in the scale
of Bs, 1200-2040, The relevant rule position is that SHCh,Ean-
fit of annual increments is restricted to Ex—gﬁaggztggJElerks/
Storeman who vere re-employed as LDC or Junior Clerk and Store-
man respectively, Thalapﬂlicant herein while serving in the
Air Force was Fitter 'C', |
3. Learned counsel for the applicant states that restricting ﬁZH
bengfit of Annual increment only to Ex-§3€§§§;§€kt§érks is
un~Constitutional being violative of Articles 14 and 16.
There is, however, no such ground taken in the 0A., The learn-
ed counsel for the applicant seeks permission to amend the
OA suitably.
4, In vieu of the aboye it is fer the applicant/his counsel
to take further action in the matter for which two weeks time
is given, IP it is intended to amend the OA, an MA Por the
same has to be filed with an advance copy to the respondents*®
cdunsel.

5. List the case for orders after threse wesks together with

~(R.B. Gorthi)

Member (Admn)

OAs .997/93 and 998/93.

Dated : March 22, 94 y
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THE HON'ILL MR.JUSTICE V.NEELADRI RAQ
; VICE Ci'ATRMAN

\
T
i /

THE HON'BLE MR.A.B.GORTHI s MEMBER(AD)

CHANDRASZKEAR REDDY

THE FHON'BLE MR.T
. MEMBER( JUDL)
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THE HON'BLE MR.R.RANGARAGAN ¢ M{ADMN)

-Admitfed and Interlm I.)J.r@ctlonq






